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DATE O ORDER :f- 18th! November, 19!J97; _
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Between:
Applicaﬁt

LI )

J. Victor,

An.'

1, The Flag Offil er Commanding-—i.n-chief,
Eastern Navalf command, Visikhapatnam-14,

2, The Admiral perintendent}

3. Mohd, Abidulla,l Senior Chargeman.
' 4, Krishna Rao, Senior Chargeman.

5. B.,Narayana R o,Senior Chargeman.

A+ G.B.S.Gupts, Senior Cnargeman.

8. D,Sambasiva Rao, Sénidr \-ﬁ‘argemam"_ﬁm__

9. K.B.S.S.M.Raju,/Senior Chargeman, T

10, A, K.Hakim, Senior Chargeman. .

11, S.K.Farid, lc'senicu:' Chargeman', : -

12, P.Bhdaskara Rao, Senior Chargeman. '

13, Krishnha Murthy,stmior Chardeman,

Sl.Nos,2 to 13 ax:e working in the |
Naval Dockyard, Visakhapatnamaltl. »+ sRES [Londépts
Lr

b
Il

Counsel for tﬂez prplicllant — Mr. P.Bhask _
.N‘J ’ Counsel for the P,;eSpmci;en-ts-f = Mr. N,V,Ramana i
, |
CORAM : 1. !
HONOURABLE MR R.i RANGil!xRAJAN, MEMBER (ADMN. )
[

HONOURABLE MR,.B. S JA'I PARAMESHWAR, MEMBER (
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TYPZD BY ’ CHECKED B8Y
COMRARED B APPROVED BY
IN THE CTHTRAL ADMIMISTRATIVE TRIBUNAL ' v.
‘ , HYDERABAD
THZ MORTOLE SHRT RLR4NGARAJAN & M(A)
SRIeN!
THE H0ON'BLE SHRI B,5.JAT PERRNESHUAR,;
' M (3)
Dated; '% {”/‘??—
I I
ORDER/ JLE0MENT
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_ in .
0.8 .NO. 011’8 /cf S
Admitted and/Interim Directions
Issued.
A 11 owed
Dispoused of with Directiens
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Dismiss&d as withdrawn
Dismigsad far Default
Ordersd/R& jected
No order &% to costs.
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